INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 16-FEBRUARY-2026 (MONDAY)

i
BEFORE HON'BLE VIKAS AWASTHY, JUDICIAL MEMBER
IN COURT ROOM 3
Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 7804/DEL/2025 2014-15 | [A] RAJIV GARG (E-(FILE))
2 | ITA 8447/DEL/2025 2013-14 | [A] VIPIN GUPTA (E-(FILE))
3 | ITA9210/DEL/2025 | 2019-20 |[D] ICMC PROJECTS PRIVATE LIMITED {E-(FILE))
4 | ITA 186/DEL/2026 2019-20 | [D] DIGAMBAR TEXTILES PRIVATE LIMITED {(E-(FILE))
5 | ITA 210/DEL/2026 2013-14 | [A] NISHANT NARANG
6 | ITA 357/DEL/2026 2020-21 | [A] DEEPAK JAISWAL
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 17-FEBRUARY-2026 (TUESDAY)

,

BEFORE HON'BLE VIKAS AWASTHY, JUDICIAL MEMBER
IN COURT ROOM 3

Srl | Appeal Number |Assmt. Year Assessee Name Remarks

1 ITA 145/DEL/2026 2017-18 | [A] AJAY GAHLOT & SONS (E-{FILE))

2 ITA 221/DEL/2026 2019-20 | [A] HPC INFOTECH PRIVATE LIMITED

3 ITA 244/DEL/2026 | 2017-2018 |[A] SHRI NARAYAN JAN KALYAN EWAM GRAMIN VIKAS SAMITI (E-(FILE))

4 ITA 245/DEL/2026 2012-13 | [A] SWARAN SINGH (E-(FILE})

5 | ITA 310/DEL/2026 2012-13 | [A] PANKAJ GUPTA (E- (FILE))
)
Asistant Registrar

7

11-Feb-2026]
c



INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

SMC BENCH 18-FEBRUARY-2026 (WEDNESDAY)
:R_EXE—S’E’I_J/SAUSE LIST OF SMC BENCH FOR 18-FEBRUARY-2026 (WEDNESDAY)

BEFORE HON'BLE VIKAS AWASTHY, JUDICIAL MEMBER
IN COURT ROOM 3

S|

Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA4857/DEL/2025 | 2015-16 |[A] SANJEEV KUMAR RASTOGI

2 | ITA 7146/DEL/2025 14-15 [A] ANJU KESARWANI

3 | ITA7597/DEL/2025 | 2017-18 |[[A] TRINITY LOGEX (INDIA) PVT. LTD.

4 ITA 38/DEL/2026 2014-15 [ [A] ANIL KUMAR (E-(FILE})

5 | ITAS51/DEL/2026 | 2009-10 |[A] ARUNA SANGAL (E-(FILE))

6 | ITA 256/DEL/2026 2017-18 [ [A] MANJU GUPTA (E-(FILE))
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INCOME TAX APPELLATE TRIBUNAL, DELHI BENCHES, NEW DELHI

REVISED CAUSE LIST OF SMC BENCH FOR 19-FEBRUARY-2026 (THURSDAY)

—

BEFORE HON'BLE VIKAS AWASTHY, JUDICIAL MEMBER
IN COURT ROOM 3

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 | ITA 1337/DEL/2025 | 2014-15 |[D] SURESH KUMAR JAIN (E- FILE)
2 | ITA9093/DEL/2025 | 2010-11 |[A] INDERPAL KAUR REKHI {E-(FILE))
3 ITA 59/DEL/2026 2022-23 | [A] SUMAN (E-(FILE))
4 | ITA 122/DEL/2026 2022-23 | [A] RAJENDER PRASAD (E-(FILE))
5 ITA 380/DEL/2026 2020-21 |[A] SHAGUN GUPTA (E- (FILE))
6 ITA 399/DEL/2026 2017-18 | [A] GANPATI MULTISERVICES (E- (FILE})
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